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0.A. NO.1743/97 |
Between: , R Dt.ef Order; 30.12,97, b

Duddukunta Srinivasulu o | -

k “e.Applicant,

And ) ' :

1o Senior Superintendent of Pest OfPices, Nsllnre Division,
Nallora.

-~

2, Pastmaster General, v&jayawada ngian, UijayaQada.

eve R sspsnd enta.

Counssl fer the applicant : MrQS;Ramak:ishnaﬁﬁe

Counsel for the Respondents : Mr.N.R.Devraj
' o

CORAM:

~ THE HON'BLE SHRI R.RANGARAJAN : MEMBER (A)
. |

THE HON'BLE SHRI B.5.JAI PARAMESHUAR s MEMBER (J) .

THE_TRIBUNAL aaog_rue FogLnuINc‘nnngﬂs o

Heard Mr.S.Ramakrishma Rao for tha applicant and Mr.N.R.
- Devraj for the respomdents. }
Netice before admiseion, Reply in the meanwhile,

The notification dated 27,11,.,97 should net be precessed
until further orders, : ;
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. 1. The Seninr Suparintendent nf Post Ufflces,
Nallﬂre. ) | . .. . ) . V%I

24

3.

4, One copy to Mr.NeR DevraJ,Sr.CGSC cAT,Hydar
. i
.5, Ona duplicate coPy.
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Parquéuﬁiﬁipién;

f 1 Leor
Pnstmastdr Gen?ral. Uijayauada Regiun, u;jayauada.

One copy to Nr S. ﬂamakriahna Rao,ndvocat§%CAT Hyderabad.
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TYPED BY - CHECRD BY
COMGAR ED oY . Fl:r]pi—_?\au D oy

THOTHT CEATAAL SDMINISTRATIVE TRIGUNAL
HYDERADAD

THD Hri32 SHRI R. Rw Uf?qand 2 M(A)

TAZ HONTELT 3HRT G.50.JA1 Luuﬁﬂ;qlﬁu

M(J)'
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